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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH, PUNE
ORIGINAL APPLICATION NO. 190 OF 2024

Mr. Pratiksha Kothule ] Applicant

1) The Collector & District Magistrate, Nashik & others ] Respondents

SUBMISSION OF REPORT AND AFFIDAVITS IN COMPLIANCE WITH
THE HON'BLE TRIBUNAL'S ORDER DATED 16.06.2025 IN 0.A. NO.190 OF

2024(WZ) VIA E-FILING, EMAIL AND SPEED POST - ON BEHALF OF
RESPONDANT NO. 1.

Reference:

a)  Original Application No. 190/2024 (WZ) and Order dated 16.06.2025.
b) Report and Affidavit dated 03.07.2025 submitted by Respondent No.4 —
Chiel Executive Officer, Zilla Parishad, Nashik.
© <) Reportand Affidavit dated 02.07.2025 submitted by Respondent No.5 -
Sarpanch, Gram Panchayat Govardhan.

Hon’ble Sir,

1. With reference to the directions contained in the Hon’ble Tribunal’s order dated
16.00.2025 in the alorementioned matter, 1, Jalaj Sharma, District Collector, Nashik
(Respondent No.1), have the honour o submit the following report for Kind

consideration of this Hon’ble Tribunal.

2. Pursuant to the said order, the report and affidavits submitted by Respondent No.4-
Chief Executive Officer, Zilla Parishad, Nashik, and Respondent No.5— Sarpanch,
Gram Panchayat Govardhan have been duly examined and ['have perused the same

' : N “... “",‘, ‘.‘\l- "\“C
From the reports and alfidavits as mentioned above the respécetive authoritics ha

/Q OA taken necessary measures as per the directions ol this Hon’ble Tribunal.
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3. Upon careful review of the above-mentioned documents, | wish to respectfully

place on record that 1 am satisfied with (he actions taken and the contents of the

reports and affidavits submi(eq by both Respondent No.4 and Respondent No.s.

4. In view of the above, | humbly request that (e enclosed documents be taken on
record in compliance with the directions of the Hon’ble Tribunal, 1 shall obliged to

obey further direction/s or order/s which may be passed by this Hon’ble Tribunal.

Enclosures:

R, NASHIK
1. Report and Affidavit dated 03.07.2025 by Respondent No.4 — Chief Executive

Officer, Zilla Parishad, Nashik.
2. Report and Affidavit datced 02.07.2025 by Respondent No.5 Sarpanch, Gram
Panchayat Govardhan,

2|Page
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NOTARY
NOTED & REGISTERED
at Serial No..2-32-2......
DATE: a /o /2025
This Document Contains

Total....4...... Pages

BEFORE THE HON’BLE NATIONAL GREEN
TRIBUNAL, )

WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO. 190 OF 2024

Mrs. Pratiksha Kothule

Applicant
Versus
The Collector & District Magistrate, Respondent
Nashik & others

Affidavit in Reply on behalf of Respondent No 4-,

I, Ashima Mittal, Age : 32 , Occupation — Service
Presently working as Chief executive Officer, Zilla
Parishad, Nashik, solemnly affirms as under,

1. I say that, I have gone through the contents of the
Original Application and its annexure thereto.

2. I say that, Mrs. Pratiksha Kothule filed a complaint
with the Hon. NGT Pune on 20.11.2023, in which
the following issues were raised:

i. Garbage is being burned at the waste depot of
Gram Panchayat Govardhan.

ii. Waste collection is not being carried out using
scientific methods.

iii.Plastic and other waste is not being properly
disposed of.

3. I say that, as per reference no. i, this olTice has been
directed 1o submit an Action Taken Report (ATR)
regarding the actions taken in relation o the
complaint made to the National Green Tribunal.

4.1 am stating the point-wise report on the issues
mentioned in the complaint:

Scanned with CamScanner
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¥ — Allegation of garbage burning at

~Govardhan Gram Panchayat -

It is submitted that, in view of the complaint dated
20.11.2023, a fire had suddenly broken out at the
garbage depot of the Gram Panchayat Govardhan. The
fire was extinguished, and a report on the incident was
submitted. To handle any accidental fire in future, there
is a permanent water tap connection installed at the
garbage depot and surrounding areas. Further fire
extinguishers have also been installed in the depot area.
To prevent incidents of fire or garbage burning by
unknown individuals, a 24-hour CCTV surveillance
system has been implemented. This system is monitored
daily from the Gram Panchayat office. A warning board
has been displayed in the depot area, stating that penal
action will be taken for burning waste. Informational
boards promoting scientific waste segregation and
disposal methods have also been installed throughout the
Gram Panchayat jurisdiction. After the said incident,
there is no any further incidents of garbage burning have
been occurred. Accordingly adequate preventive
measures have been taken by the Gram Panchayat.

Issue No. 2: Large Quantity of Waste at the Garbage
Depot

It is submitted that, Waste from the Gram Panchayat
jurisdiction is collected through garbage collection
vehicle (GhantaGadi). The vehicle is equipped with
separate compartments for wet and dry waste. Dustbins
are also provided to facilitate proper waste segregation.
A sound system is installed on the vehicle to raise
awareness about proper waste disposal and the
importance of segregating wet and dry waste. Awareness
campaigns are also conducted by Panchayat staff and
through other sources. Information boards have been

Scanned with CamScanner
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REGD. fiw. 34182
Exoiry Date
RS,

installed in public areas to aware the citiz YA N
scientific waste segregation and disposal. Wastc P
garbage depot has already been segregated and dlsposed
of properly. As on today, mo amy waste is being
dumped at the garbage depot at the place of
Grampanchayat. The trees have been planted in the
Grabage depot by the Grampanchayat.

Issue No. 3: Improper Disposal of Plastic Waste

It is submitted that, Plastic waste received from the

residents separated at the Segregation Shed and the same

is being transported to the Taluka-Level Plastic Waste

Collection Center at Pimpri Sayyed set up by the Zilla

Parishad and Panchayat Samiti. In the center the plastic
: \ ~waste is being disposed in scientific method.

5 I say that, the Gram Panchayat assured that all the
o 3 * waste is segregated and processed scientifically.
et The Grampanchayat also erected a segregation
shed and compost pits. As on today there is no any

waste remains in the garbage depot.

In view of the aforesaid facts and circumstances, it -
is humbly stated: that, the Grampanchayat is takihg
proper care to avoid fiirther :incidence stated in the
complaint and also disposing the garbage scientifically.

I say that, considering the above, this Hon’ble
Tribunal may dispose this O. A. with necessary
directions.

Hence this Affidavit For respondent no. - 4

VERIFICATION

I, Ashima Mittal, Age : 32 , Occupation —
Service Presently working as Chief executive

Officer, Zilla Parishad, Nashik, do hereby
solemnly declare that what is stated in

Scanned with CamScanner
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paragraphs 1 to 5 of the above reply is true to
our knowledge, and is based on information,
belief and legal advice, which I believe to be
true.

Solemnly affirmed at Nashik)

This day of 2 /7 /2025
Chief €xecutive
Officer, Z.P. Nashik
Identify the deponent DEPONENT

‘;OTAR ¥

/ﬁ];@'\

Kl pprp DS

J*“‘JU |!~. -J e
Exory Date ,

18!02

|

)
i
(

v

Solemnly affirmed before me ~ '---.,,.._—-«f‘
by..D5h) Mak ... MAYE).. Ol gl

who is Identified before me

bth’MM h el EFORE ME

or whom | personally Know.

HASKAR KOKATE
AsdH:c':?B & Notary Govt. of E%cga
BA-11. Thhakkar B:izar New
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\\\GO 18"’03‘030*\';" Total..... 3 ...... Pages
S THE llON‘m%{EEN TRIBUNAL,

WESTERN ZONE BENCH, PUNE

ORIGINAL APPLICATION NO .190 OF 2024

Mrs. Pratiksha Kothule Applicant

Versus
The Collector & District Magistrate,
Nashik & others

Respondent

Affidavit in Reply on behalf of Respondent No 5
(SarpanchGramPanchayatGovardhan Village)

[ Govind Dattu Dambale, Age : 39, working as Sarpanch

Grampanchayat Govardhan Village, Tal.,Dist. Nashik, do hereby

solemnly affirms on behalf of respondent no 5 as under,

1. T say that I have gone through the contents of the Original

Application and its annexure thereto.

[§®]

I say that, Mrs.Pratiksha Kothule filed a complaint with

theHon.NGTPuneonZO.11.2023,in which the following issues
were raised:

Garbage is being burned at the waste depot of Gram Panchayat
Govardhan,

ii. Waste collection is not being carried out using  scientific
methods.

iii. Plastic and other waste is not being Properly disposed of:

[ say that, as per reference no, 1, this office has been directed to

submit an Action Taken Report (ATR) regarding the

actions
taken in relation to the complaint made to the National Green
Tribunal,
4. Lam st

ating the point-wise report on the issues mentioned in the
complaint;

Issue No. 1 - Allegation of garbage burning

at Govardhan
Gram Panchayat

Itis submitted that, in view of the complaint dated 20.11.2023, a fire

(3 Scanned with OKEN Scanner
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ad suddenly broken out at the garbage depot of the Gram Panchayg
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surrounding areas. Further fire extinguisher shave also been installed
in the depot area To prevent incidents of fire or garbage burning by
unknown individuals, a 24-hour CCTYV surveillance system has been
implemented. This system is monitored daily from the Gram
Panchayat oftice. A warning board has been displayed in the depot
area, stating that penal action will be taken for burning waste.
Informational boards promoting scientific waste segregation and
disposal methods have also been installed throughout the Gram
Panchayat jurisdiction. After the said incident, there is no any further
incidents of garbage burn in ghave been occurred. Accordingly

adequate preventive measures have been taken by the Gram

Panchayat. Hereto annexed and marked as Exhibit R 1 is the copy of

spot inspection report.
IssueN0.2:LargeQuantityofWasteattheGarbageDepot

It is submitted that. Waste from the GramPanchayat jurisdictionis /
b 7 4
i

collected through garbage collection vehicle (Ghanta Gadi). The
vehicle is equipped with S¢parate compartments for wet and dry %

waste. Dustbins are also provided to facilitate Proper waste

rey.
|

: \
segregation. A sound system is installed on the vehicle tq raise C:
awareness about proper waste disposal and the importance of \)i
segregating wet and dry waste. Awareness campaigns are ajsq
conducted by Panchayat staff and through other sources, Information
boards have been installed in public areas to aware the citizens about
scientific waste segregation and disposal. Waste at the garbage depot
has already been segregated and disposed of properly,
The Grampanchayat requested to Nashik Municipal Corporation to
take the waste from the Grampanchayat which can be recycled in the
irwastere cycle and management unit, Accordingly the Nashik

Municipal ¢ i S
icipal Corporation has all owed the same wast emanagement has

been done. On today, no Any waste is being dumped at the garbage

depot at the place of Grnmpnnclmynl. The trees have been planted
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n the Garbage depot by the Grampanchayat. Hereto &

QTAR)

e 4

marked as Exhibit R 2 is the copy of past and g o fone
¥

photographs of the depot. # ﬁ e
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IssueNo.3: Improper Disposal of Plastic Waste

Itis submitted that, Plastic waste received from the residents separs
at the Segregation Shedand the same is being transported to the
Taluka-Level Plastic Waste Collection Center at Pimpri Sayyed set up
by the Zilla Parishad and Panchayat Samiti. In the center the plastic
Waste is being disposed in scientific method, I say that, the Gram
Panchayat is hereby assured that all the waste is segregated and
processed scientifically. The Grampanchayat also erected a
segregation shed and compost pits.As on today there is no any waste

remains in the garbage depot.

In view of the aforesaid facts and circumstances, it is humbly stated
that, the present affidavit in reply is to be taken on record on behalf of
Respondent No. 5.

I say that, considering the above, this Hon’ble Tribunal may
dispose this O. A. with necessary directions.

Hence this Affidavit For respondent no. 5

VERIFICATION

[ Govind Dattu Dambale, Age 39, working asSarpanch

Grampanchayat Govardhan Village, Tal.,Dist Nashik Respondent-5

herein above, do hereby solemnly declare that what is stated in
paragraphs 1 to5 of the above reply is true to our knowledge, and is

based on information, belief and legal advice, which I believe to be

true.

Solemnly affirmed at Nashik)

((JovuuiDau|Dambale)
Gf o oqmn é 9 /&
SarpanchGrampanchayatGovardh
DEPONENT
BEFOEE’M‘E the deponent Solemnly affirmed b

This day of 2/7/2025

efgre me
by. A.G-oujrd. &Jm@wdv
¢ who is Identified before me  (™eylile
SH HASKAR KOKATE oy Ao dedael. Geealeleh oo
Advocate & Notary Govt.of India or whom | personally Knew.
BA-11, Thhakkar Baz72r tlew GRS,
Nashik,
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The Honorable Block Development Officer (@

[Panchayat Samiti, Nashik. K
Subject: " N\

Objective Action Taken Report (ATR) submitted by
Gram Panchayat Govardhan regarding the complaint
filed by Mrs. PratikshaKothule with the National Green
Tribunal (NGT) on 20/11/2023.

S

&

§

. L
~

References:

I. Your Ref. No. ZPNA/ZPWSWM/128/25 dated
13/05/2025

2. Complaint by Mrs. PratikshaKothule to the NGT
dated 20/11/2023

3. Factual report of the Joint Committee under the
Honorable District Collector, Nashik

Respected Madam,

With reference to point no. 2 above, it is respectfully
submitted that Mrs. PratikshaKothule filed a complaint
with the Hon. National Green Tribunal on 20.11.2023, in
which the following issues were raised:

1. Garbage is being burned at the waste depot of
Gram Panchayat Govardhan,

2. Waste collection is not being carried out using
scientific methods.

3. Plastic and other waste are pot being properly
disposed of.

Vo
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e complaint dated 20.11.2023, a fire had
bage depot of the Gram
tinguished, and a

According to th
suddenly broken out at the gar
Panchayat Govardhan. The fire was €X

report on the incident was submitted.

To handle any accidental fire in the garbage depot and
surrounding areas, a permanent water tap connection
is in operation at the depot. Additionally, fire

extinguishers have been installed in the depot area.

To prevent incidents of intentional fire or garbage
burning by unknown individuals, a 24-hour CCTV
surveillance system has been implemented. This system
is monitored daily from the Gram Panchayat office.

A warning board has been displayed in the depot area,
stating that penal action will be taken for burning waste.
Informational boards promoting scientific waste
segregation and disposal methods have also been
installed throughout the Gram Panchayat jurisdiction.

Since the incident mentioned in the complaint, no
further incidents of garbage burning have occurred. nor
have any related complaints been received.

The Gram Panchayat Office, Govardhan has not
received any further complaints regarding the matter
Adequate preventive measures have been taken by the;
Panchayat, and a site inspection report has been
prepared.

(The Panchayat’s report and inspection (panchnama)
are attached herewith.)

(3 Scanned with OKEN Scanner
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Issue No. 2: Large Quantity of Waste at the Garbage
Depot

Waste from the Gram Panchayat jurisdiction is collected
via a garbage collection vehicle (GhantaGadi). The
vehicle is equipped with separate compartments for wet
and dry waste. Dustbins are also provided to facilitate
proper waste segregation.

A sound system is installed on the vehicle to raise

awareness about proper waste disposal and the
importance of segregating wet and dry waste. Awareness
campaigns are also conducted by Panchayat staff and

through other channels.

Information boards have been installed in public areas
to educate citizens about scientific waste segregation and
disposal. Waste at the garbage depot has already been
segregated and disposed of properly.

As of today, no fresh waste is being dumped at the
garbage depot. Both past and current geo-tagged
photographs of the depot are attached to this report. As
per the today situation there is plantation on garbage |
depot.

Issue No. 3: Improper Disposal of Plastic Waste

Plastic waste collected from residents and from
segregation at the depot is sent to the Taluka-Level
Plastic Waste Collection Center at PimpriSayyed

2
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which has been set up by the ZillaParishad ang
Panchayat Samiti.

A contract has been executed with Saadab Traders at

the Panchayat Samiti level for plastic waste handling. At

this facility, the plastic waste is dis
scientific methods.

posed of using
The Panchayat has ensured that waste is segregated

and processed scientifically. A segregation shed and
compost  pits have also

been  constru cted.
As of today,

N waste remains in the garbage depot.
In view of the above, it
Action Taken Report
Panchayat be accepted.

is humbly Iequested that the
submitted by the Gram

At Na.shik G Dqué q/e
On this 2/07/20 Govind Datty Dambale,
TSarpanch GramPnachayat
. wacfst  Govardhan Village.
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Tk Voo ,Gram Panchaylu?&fiée Govardhan X 2 X
| : Tal/Dist : Nashik .

The answer

Sarpanch, Gram Panchayat Officer and
write a response today on 12/05/2025 that
Panchayat Govardhan has been disposed of an
the waste depot here has been closed.

all employees of Gram Panchayat Govardhan, we
the waste at the waste collection center at Gram
d finally no kind of waste is being dumped here today,

—~
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i i gBram Panch ffice Govardhan |

e Tal/Dist : Nashik

The answer

We, the current local residents of Shivardhan, write to fill in the following statement that
we have been living in front of the garbage depot in Gram Panchayat Govardhan for the last 10/15
years. Garbage is not burned at the said garbage depot. And the garbage is not burnt but last month
two and a half years ago, the garbage depot caught fire at midnight. The Gram Panchayat had forgiver;

the garbage collector and since then, there has been no fire incident at the said depot till date, The
garbage has not been burnt at the depot.

W are wri ing hiS answer VD|UIIta -v i
anyone.

T T T—— '
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2PH6+WQ7, Gangapur, Govardhan, Nashik, Maharashtra 422003, India

Latitude
20,02942041°

Local 09:04:49 AM
GMT 03:34.49 AM

Longitude
73.71198621°

Altitude 597 meters
Tuesday, 13.05,2025
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LGram Panchgﬂ'ﬁ)ffice Govardhan
$E gt Tal/Dist : Nashik

The answer

We, the undersigned, ASHA workers and organ workers of Gram Panchayat Govardhan,
Gram Panchayat Govardhan, Taluka Nashik, as this Gram Panchayat is adjacent to the urban area,
have increased urban population to a large extent. Due to this, a large amount of solid waste
accumulates in Govardhan village. When the said waste is given in the ghanta gadi, the citizens should
separate wet waste and dry waste and give it in the ghanta gadi. For this, we have visited the houses
of the citizens of the village and created public awareness and if solid waste is thrown in the open or
burned, a fine of Rs. 500/- will be imposed through the Gram Panchayat. The citizens have been
informed that

We have been given the task of creating public awareness and making home visits on the
first Thursday of every month and the last Thursday of the week. However, we are writing this
response with pleasure.

ASHA worker visit date Anganwadi worker visit date

%) el8/23/303Y,

) 3%¥/38/R0R%,

) R¥/28/RRY,

¥) 3¢/38/303%

2) oW23/R0Y, ) R/LUR0RY, 3)1/%30RY,  ¥) RWRYR0RY
7) 0/0%/R034, ) L&/0%/30RY, 3) 0%/08/R034,  ¥)R/0%/R03Y
8) 0&/03/03%, ) J0/03/R03%, 3)80/ReW,  ¥) /003
%) 0%/03/034, ) Ro/0oF/RoRY, 3) Yo YReu,  ¥) /00
%) ol4/o¥/3034 3) 1%/0¥/R03Y, 3) 2/o¥/RoY,  ¥) RE/o¥/ o

ASHA worker name and signature

Mrs. Manikha Gotar Ne
Mrs. Manisha Govind Gotarne
Mrs. Ashwini Vinod Jadhav
Mrs. Sanghmitra Nitin Pawar
Mrs. Ujjwala Mangesh Wagh

Anganwadi worker name and signature
Mrs. Bharti Kailash Suryavanshi
Mrs. Jyoti Ragni Bhimav Nakave
Mrs. Bharti Subhash Gangurde
Mrs. Mathura Yashwant More
Mrs. Rajubai Vilas Gaikwad
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(Gmail-psngpgovardhan@gmail.com)

Grampanchayat Govardhan,
Taluka & District: Nashik
Gram Sabha Date: 26/01/2025
Resolution No. 7/8 (New)

Subject 7/8: Penal Action Regarding Disposal or Burning of Solid Waste in Open
Areas

Resolution No. 7/8:

On this day, 26th January 2025, a Gram Sabha / Grampanchayat meeting was convened at
Govardhan village, Taluka & District Nashik, under the chairmanship of Sarpanch Mr./Mrs. Govind Dattu
Dfmbale. It was observed that some residents within the jurisdiction of the Grampanchayat are engaging in
the act of disposing household and other solid waste in open areas, throwing it in public places, or burning it.

Such actions are negatively affecting public health and the environment, leading to unhygienic conditions,
foul odor, outbreaks of disease, and increased risk of fire incidents.

In response, the following resolution has been unanimously passed:

« 1. Effective from 26th January 2025, any individual, institution, or commercial entity found dumping

or burning solid waste in open areas within the village limits will be subject to penal action.

2. For the first offense, a fine of 500 (Five Hundred Rupees) will be imposed.

3. For repeated or subsequent offenses, 2 fine of 1,000 (One Thousand Rupees) or more may be
levied along with possible legal action.

4. The Grampanchayat will provide regular waste collection and segregation services, and citizens
are encouraged to utilize these services.

5. This resolution will be publicized by installing notice boards at prominent locations 1n the village
and through awareness programs in Gram Sabha meetings, schools, and anganwadis.

6. Authority is hereby granted to the Grampanchayat officials, health workers, Sarpanch, and
Grampanchayat staff to enforce this resolution and take necessary action.

Proposed by: Mr. Balasaheb Narayan Lambe

Approved by: Mr. Dattu Baburao Dambale
Resolution passed unanimously.
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/
To,

D2puty Commissioner,
Solid Waste Management Department,
Nashik Municipal Corporation, Nashik

Subject: Request for permission to dispose of waste from the waste depot of Gram Panchayat
<Govardhan at the Municipal Corporation's waste depot.

Reference: 1. Complaint by Pratiksha Kothule and Ashok Astoria dated 20th November 2023
2. On-site inspection by the Hon. District Collector, Nashik dated 03/10/2024

Respected Madam,

With reference to the above subject, we kindly request your permission to dispose of the

waste from the Gram Panchayat Govardhan (Taluka & District Nashik) waste depot at the Nashik
Municipal Corporation's waste depot.

In relation to the uncontrolled burning of waste at the waste depot in Govardhan village,
Mrs. Pratiksha Kothule had submitted a complaint to the Hon. National Green Tribunal, New Delhi.
Following this, the Hon. National Green Tribunal, through Order OA No. 946/24 dated 11/09/2024,
constituted a committee. This committee conducted an on-site inspection at the location of the waste
burning in Govardhan village on 03/10/2024 at 1:00 PM.

Subsequently, the Gram Panchayat initiated action for the removal of the waste from the
depot and has stopped burning waste. Through an open tender process, 50% of the waste has already
been scientifically disposed of. However, a certain amount of waste still remains at the Gram Panchayat
depot as of today. The Gram Panchayat does not have sufficient space or manpower to remove the

*remaining waste.

A proposal regarding the action taken for removal of this waste has already been submitted
to the Hon. National Green Tribunal through the higher office. However, the District Collectar, the Chief
Executive Officer of Zilla Parishad Nashik, and the Sarpanch of Gram Panchayat Govardhan have been
made parties in this complaint.

Hence, we request you to kindly grant permission for disposing of the remaining waste from
the Govardhan Gram Panchayat waste depot into the Nashik Municipal Corporation’s waste depot. The
Gram Panchayat is willing to pay the applicable fees as per the rules.

As Govardhan Gram Panchayat is situated near the jurisdiction of Nashik Municipal

Corporation, we humbly request you to permit the Gram Panchayat to segregate the waste scientifically
and dispose of it at your Municipal waste depot.

Thanking you in anticipation.
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To,
Divisional Sanitation Inspector,
Compost Project, Nashik Municipal Corporation, Nashik

Subject: Regarding permission to dispose of waste from Gram Panchayat Govardhan's waste depot at
. the Municipal Corporation’s waste depot.

Reference: Letter No. GrampanGo/GhKaVya.6/25-26 dated 08.05.2025 from Sarpanch Mr. Govind Dattu
Dambale, Gram Panchayat Govardhan, Tal. & Dist. Nashik.

With reference to the above subject and reference, it is hereby informed that a letter has
been received from Mr. Govind Dattu Dambale, Sarpanch of Gram Panchayat Govardhan, Tl. & Dist.
Nashik, requesting permission to dispose of the waste from the Gram Panchayat Govardhan waste
depot at the Compost Project of Nashik Municipal Corporation, Nashik.

Accordingly, permission is granted to dispose of the waste from the Gram Panchayat
Govardhan waste depot at the Compost Project, provided the waste is scientifically segregated and
transported using private vehicles. The details of the approved vehicles are as follows:

| Sr. No. | Vehicle Number |

|1. | MH15GC1010 |
|2. | MH 04 GF 4417 |
|3. | MHD4FD3732 |

Permission is hereby granted to transport the waste to the Compost Project using the above-
mentioned private vehicles. Accordingly, necessary action for transporting the waste to the Compost
JProject should be undertaken by the concerned Solid Waste Management, Satpur Division, and a report

regarding the same should be submitted to this office.

Deputy Commissioner and Director,
Solid Waste Management Department,
Nashik Municipal Corporation, Nashik

Copy for information to:

1. Mr. Govind Dattu Dambale, Sarpanch, Gram Panchayat Govardhan, Tal. & Dist. Nashik
2. Site copy
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